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Sharmaji, let him say. ...(Interruptions)... Why are you interrupting like this? Let

him say. ...(Interruptions)...

SHRI ANAND SHARMA: There was no question of zero per cent Import Duty

when India was the second largest exporter of wheat. ...(Interruptions)...
3l IUQHTRT: UBel IFB! dle Al STl HUAT A9 JfSYI ... (FGETH). ..

SHRI ANAND SHARMA: In December last year, the Finance Minister had

made a statement. ...(Interruptions)...
MR. DEPUTY CHAIRMAN: Sharmaji, let him say. ...(Interruptions)...

2 WA rEE: AR, BART BEl I8 2 [P 39 IR g Bl USER 9gd 8
DI WU B, 967 @ T ol § AR U BT Sl U Wid ©, 98 65 o
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T SR 9 AN 39 R gRd Ui oW o %2 2 LL.(HauT). ..

MR. DEPUTY CHAIRMAN: All right. Now, Shri T. K. Rangarajan.
..(Interruptions)... 39 TR fe¥me &1 & ST gl ...(TIAUH)...

#t IRT FET: T fewar # T =g SIRI WIT @ B, D! Y 4l T
GH IR I 87 ...(FAYUF)... HEl 3l 9?2 ...(FAHM)... MY IAH! GH Fl A8
PR IW B2 ...(IUM)....

MR. DEPUTY CHAIRMAN: Shri T. K. Rangarajan, please start. ...(Interruptions)...

You start, otherwise you will lose time. Why don't you start?

Need to fix minimum support price of copra at

% 120 per kilo to benefit coconut cultivators

SHRI T. K. RANGARAJAN (Tamil Nadu): Sir, I would like to bring to the
kind notice of this august House the plight of the coconut cultivators, particularly in
the Southern States - Kerala, Karnataka, Tamil Nadu and Andhra Pradesh - which
contribute 88 per cent of the coconut production of this country. In this, Tamil Nadu
contributes 34 per cent of the production and it is the highest in India. The coconut
production and other related activities give employment to 15 million people. In the
year 2015-16, exports of oil and other coir products have earned a foreign exchange
of ¥ 3,352 crores.

The coconut cultivators are in miserable conditions and the Minimum Support
Price for copra has been raised by only four per cent which is very uneconomic,

considering the cost of production. In view of the distress, the coconut cultivators
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are demanding a reasonable Minimum Support Price of copra at I 120 per kilo. I

request the Government to examine the issue sympathetically. Further, the Coconut
Development Board in Cochin must actively involve itself in looking after the welfare
of the coconut farmers. The State Trading Corporation may be involved in the export
promotion of coconut. The Committee, for fixing the Minimum Support Price may
conduct its meetings in South India, Tamil Nadu, instead of conducting meetings
only in Delhi. The Coconut Development Board must allocate more funds to Tamil

Nadu in view of Tamil Nadu being the highest producer of coconut.

In this connection, the coconut cultivators have obtained an order from the High
Court of Madras, Writ Petition 21958 of 2016, directing the Government to announce
the MSP before December, 2016.

I request the Government to consider all the above issues. I also request the

House to support this issue.

MR. DEPUTY CHAIRMAN: Yes, the House is supporting. All are supporting.
...(Interruptions)... All those names who support will be added.

SHRI TAPAN KUMAR SEN (West Bengal): Sir, I associate myself with the
matter raised by Shri T. K. Rangarajan.

SHRIMATI KAHKASHAN PERWEEN (Bihar): Sir, I also associate myself with
the matter raised by Shri T. K. Rangarajan.

SHRI B. K. HARIPRASAD (Karnataka): Sir, I also associate myself with the
matter raised by Shri T. K. Rangarajan.

#t g eI RIOI): qeled, § W Wd 31 39 vy § d9g a=ar g
#f g9 TAAS (FERTE): Ay, § W WY B 59 vy q dag Rl g

SHRI RANVIJAY SINGH JUDEV (Chhattisgarh): Sir, I also associate myself
with the matter raised by Shri T. K. Rangarajan.

A & vd. g (SR TeR): weiey, § o W 31 39 vy 9 dag dRan gl

SHRI VIVEK K. TANKHA (Madhya Pradesh): Sir, I also associate myself with
the matter raised by Shri T. K. Rangarajan.

SHRI RITABRATA BANERJEE (West Bengal): Sir, I also associate myself with
the matter raised by Shri T. K. Rangarajan.

SHRI LA. GANESAN (Madhya Pradesh): Sir, I also associate myself with the
matter raised by Shri T. K. Rangarajan.
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SHRI V. VIJAYASAI REDDY (Andhra Pradesh): Sir, I also associate myself
with the matter raised by Shri T. K. Rangarajan.

DR. PRABHAKAR KORE (Karnataka): Sir, 1 also associate myself with the
matter raised by Shri T. K. Rangarajan.

SHRI K. SOMAPRASAD (Kerala): Sir, I also associate myself with the matter
raised by Shri T. K. Rangarajan.

SHRI BASAWARAJ PATIL (Karnataka): Sir, I also associate myself with the
matter raised by Shri T. K. Rangarajan.

DR. K. V. . RAMACHANDRA RAO (Telangana): Sir, I also associate myself
with the matter raised by Shri T. K. Rangarajan.

SHRI K. K. RAGESH (Kerala): Sir, I also associate myself with the matter
raised by Shri T. K. Rangarajan.

MR. DEPUTY CHAIRMAN: Now, Shri P. L. Punia. ...(Interruptions)...
SHRI K. K. RAGESH: Sir, ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Okay, Mr. K. K. Ragesh is also associating. Now,
Shri P. L. Punia...(Interruptions)...

SHRI K. K. RAGESH: Sir...

MR. DEPUTY CHAIRMAN: Your name is there. You are associating. That is

enough. It is clear.

SHRI K. K. RAGESH: Sir, the State Trading Corporation is importing coconut
oil and also the palm oil, which affects the price of ...(Interruptions)... It has to be

banned. ...(Interruptions)...

st SgwwTafa: 9. T, g i, o9 3T WIS S| ...(Aae)... Mr. Ragesh,

sit down.

Need for an independent inquiry into the death of Rohit Vemula of
Hyderabad Central University
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